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ZIPRA MAHADU _
Petitimner
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Mr., V G Pashte ' -
Advocate for the Fetitioner.

versus

. : - UL & Ors. : Respondent

Mr, S C Dhawan advocate for the Respondents.

Cpramé
The Hon'ble Mr. B.S. Hegde, Member (J)
The Hen'ble Mr,
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2. Whethrer it needs to be clrculated te other5°
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

BOMBAY BENCH, 'GUIESTAN' EUILDING NO.6
PRESCOT ROA%, MUMBAI=.1 '

|
O.A.No. 1000/95 | E
| | |
DATED: THIS 29TH DA¥ CF FEBRUARY, 96
. .
Coram: Hon.Shri B.S. Hegde,EMember(@ﬂ

i
\

Ziprid Mahadu
Umbarde, Taluka & Post Kalyan
Pist, Thane _
(By (Shel V.G:

Pashte, Counse;) . <Applicant
1 .

V/s. )
Union of India i
through General Mamager g

Central Railway, Bombay VI

(By Shrm‘%yC. Dhawan, Couﬁ%el) ..Respondents
ORDER !

(Per: B.S. Hegde,‘Member(J))

4

Heard Mr. V G Pashte, Qounsel for the
Applicant and Mr, S C Bhawan, Counsel for the

respondents.

The applicant had retifpd in 1981 and he has
been paid the retirsl benefitslavailable at that peint
of time, In June 1995 the app licant has filed this O.A.
seeking the following relief 1

To holé and declare thqé the opening and closing
of pension by the respondents As illegal, and the
applicant was unlawfully denied the right tb opt for pen-
sion after his retiremént and fLr a declaration thatrthe
applicant would be entitléd for pénsionary benefits frem

1.7.1981 with arrears.

Apart from the delay in iling the C.A. I go

not find any merit in the contention since. the applicant
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did not pursugée the matter vigilently and the

b a
matter cannot be entertained after,l
|

The matter is cleerly covered {_ By the judgment
l
. in the case of KRISHENA KUMAIR Vs, UNION OF INDIA

: yga‘rs delay.

AIR, 1990 SC 1782. '-
. |
| .

In the circumstances the O.A. is dismissed at the

admission stage itself. !
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(B.S. Hegde)
“, ' ' Member(J)
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